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.IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENCH
AT HYDERABAD

0.2.No,1429/93 . Date of Order:z 1,3,1994
BETWEEN 3
Miss P.Susheela -. Applicent,

AND

1. Union of Indis, rep, by
Chief Personnel Officer,
5.C.,Rajilway, Secunderabad,

2, Divisional Railway Mamager
(BG), S.C.hailway, Secundetabad
Division, "Sanchalan Bhavan",
Secunderabas,

3, ithe Chairmen, railway
Recruitment Boaid,
IRISaT Complex,
Lallaguda. SeacimAarskad am-

Counsel for the Applicant .. Mr.N.Raghavan
. Counsel for the Respondents .o Mr.K;Ramulu
CORAM 3

HON'BLE SHRI V,NEELADRI RAO : VICE~CHAIRMAN
HON'BLE SHRI R.RANGARAJAN ; MEMBER (ADMN;)
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O0.A.No,1429/93,

Date: \]"?:»\C{ Mo

JUDGMENT

las per Hon'ble Sri R.Rangarajan, Memb:or(Administrative) [

The applicant herein joined as Substitute Teacher in
the grade of Rs.R00-2040 (RSRP) and posted at Bezllampally.
She was transferred to Kazipet against a tempotary vacancy
as Substitute Teacher at her request, .Her posting was
ﬁgrminatcd when a regular téacher reported at Kazipet.
Thereafter, during the Schocl session of 1992, she was
posted as Substi;ute Teacher at Railway Upper Rrimary
School (Telugu Medium) in Dornakal. Sheé was discharged
during the summer vacation there'and once again‘was taken
as Substitute Teacher in the same school on 17.6.1992,
During summer vacation of 1993 alsd she was discharged
and was taken back once again in the same school on 24.6,93,
She appeared aiong with others for the gelection of r=gular
teacher when an a@vcrtisement was issued by the Railway
Recruitment Board. But, her contention is that she should
be regularised as per rules existing then when she joined
service i.e, by screening her through a Local Screening
Committee appointed at the Division level, AS she was not
selected by the Railway Recruitment Board she has approached
this Tribunal by filing this 0.A. for a direction to the
respondents to continue her as Substitute Teacher and to
regularise her services by constituting a. Local Séreening
Committee and for a further direction not to terminate her
services, An interim order was issued on.17.12.1993 to
the;:}effect that this applicant should n§t be replaced by

L

any one other than a regular employee,
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2, In 0,A.N0,354/93 filed by bubstitute Teéchers

who were similarly situsted prayed for a- similar

relief of regularisation of thelr services ﬁhroughi::j
ﬁocal Screening Committee without going throﬁgh the
Railway Recruitment Board. The said 0.A., was finally
disposed of by Judgement dt. 16+8-19§3 wherein it was
held that Substitute Teachers are liéble to be replaced
by Teachers selected in pursuance of the recruitment

as per rules in regard to which|the process already
imitiated. But, it was also held therein tth Substitute
Teachers had to be considered for regularisation to the

remaining existing vacanciles and also the vacancies

that may arise upto 31-12-1994,

3. We follow the above direction and direct the
respondents not to términate the services of;the appli-
cant till she is replaced by a ?eacher selected in pur;
suance of the Recruitment as pe% rules and aiso direct
them to consider the applicart for régularis§tion'in

the remaining existing vacancies and alsc in the vacancies

that may arise upto 31-12-1994.

4. The 0.,A., is ordered accordingly. No costs.
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Leputy Régistrar}d)cc

Dated L\"ELQ W

TO .
1. The Chief Personnel Officer, Union of India,
S.C.Railway, Secunderabad. f
2. The Divisional Railway Manager, (BG)
SeCelly, Secunderabad Division,
"sanchalan Bhavan,® Secunderabad.
3, The Chairman, Railway Recruitment Board,
IRISET Complex, Lallaguda, Sechderabad—l?.
4, One copy to Mr.N.Raghavan, Advocate, 113 Je?récompound,Sec'bad.
5. One copy to Mr.K.Ramulu, SC for Rlys, CAT.Ayd.
6. One copy to Library, CAT.Hyd. : ”

7. One spare copy.
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THE FON'ZILE MR.CUSTICE V.NEELADRI RAO,

'T.L"&.NO. (L"'.P.;\Io.. . )

No

TH. HOJ'JLE [K.no

VICE«CHAIRMAN

3,GORTHI :MEMBER(A) Jf

TiE 1O 'BLE 1934,
: MEMEER( JULL )
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.CHATDKASEKHAR REDDY L'
:

THE HCW'BLL MR.R.RAXARAGAES & MEMBER

( DMN) ﬁ
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Dated: { -5 -1994.

CREERAFUDG MEAT &

M.A./R.A/C.A. No.

9.A.No. ‘\MI)—'C\ l A3 -

Admitged and Interim Directions
issued.

Allo,éd.
Disposed of with
—

Dismi
Pi st

sed,

Refected,Urdereq.

order as to costsf
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